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committee? Have they got a say in
the matter?

8hrl Raj Babadur: I do not think
they are represented. The State Gov-
ernments, however, have a right to
consult the Committee or the Board
as and when needed.

N.ES. Blocks, West Bengal

*205. Shri S. C. Samanta: Wil
the Minister of Community Deve-
Jopment be pleased to refer to the
reply given to Unstarred Question
No. 363 on the 28th May, 1957 and
state when the N E.S. Blocks at Kola-
ghat and Pauskura in the district of
Midnapur, West Bengal were offi-
cially declared opened?

The Minister for Community Deve-
lopment (Shri 8. K. Dey): 2nd
‘October, 1856.

Shri S. C. Samanta: May I know
whether on the 2nd October, 1858, the
Block officers for these blocks were
appointed and they worked on?

Shrt S. K. Dey: The Block officers
were not appointed to these blocks till
sometime 1n February and June 1957.

Shri S. C. Samanta: May I know
whether 1n the place of the Block
officer any other Block officer was
officiating there and whether the work
that was entrusted to the Block
officer formerly was suffering?

Shri S. K. Dey: A Sub-divisional
officer was looking after these blocks
and also a Block development officer
of an adjoining block. Block officers
could not be appointed because of
the difficulties of floods and elections
following.

Shri 8. C. Samanta: May I know
whether the duration of three years
will be calculated from 2nd October
and whether the works that will
suffer will be compensated after-
wards if not completed?

Shri 8. K. Dey: The period will be
extended if the works cannot be com-
Ppleted.
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I shall also read the
English. (a) Yes. o

(b) The sum of Rs. 18 cFores has
been allocated as follows:

(1) Rs. 15 crores for approved
road schemes carned over from
the first plan;

(2) Rs. 2 crores for new road
schemes in the north and north-
eastern border region and Rs. 1
crore for the development of roads
leading to or serving important
tourist centres, to be approved
during the second plan period.

answer in

The distribution of the provisions
earmarked for the border roads and
tourist roads among the various States
has not yet been decided.

(c) A statement is laid on the Table
of the Sabha. [See Appendix I, an-
nexure No. 89].
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Shrimati Renuka Ray: In view of
the national importance of having
roads in inaccessible border areas of
States such as West Bengal, what pro-
portion does the Government of India.
contemplate to glve to build such

roads?

Shri Raj Bahadur: I have just now
indicated that Rs. 2 crores have been
allocated for this purpose.

Shrimati Renuka Ray: I would like
to know how much has been sent to-
these States up till now and how
much is going to be sent to West Ben~-
gal in future.
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The Minister of Transport and Com--

munications (Shri Lal Bahadur Shas-
tri): 1 do not exactly remember the
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Sgure, ut 1 might assure the hon.
SMember that many demands made so
far by the State Government have
been met. Not all, but generally a
certain precentage is given, and we
have rather increased the proportion
in a few instances in the case of West
PBengal.

Shrimati Renuka Ray: Is the Minis-
ter aware that the West Bengal Gov-
srnment have said that they have not
been able to get sufficient funds for
the border roads and therefore they
have not been able to build them?

Shri Lal Bahadur Shastri: It will be
mever adequate from the States’ point
of view. They always want more,
and we try to givethem as much as
we can.

Shrimati Kenuka Ray: From the
national point of view, not the State's
point of view.
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Burma Rice

*299. Shri Assar: Will the Minister

of Food and Agriculture be pleased to
state:

(a) whether it is a fact that mon-
soon quota of Burma Rice is not
supplied before the monsoon to Bom-
bay State; and

(b) it so, how and what arrange-
ment will be made m connection with
the ensuing monsoon?

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) No, Sir.

(b) Does not arise.

Shri Assar: May I know whether
instructions have been issued to re-
lease stocks of rice in the rural areas?

Dr. P. S. Deshmukh: The distribu-
tion is left to the State Government.
We have supplied most of the require-
ments as per the requirements of the
State Governments.

Shri B. K. Galkwad: Do the State
Governments inform the Central Gov-
ernment as to how this material is
disposed of? My information is that
these shops are opened in the cities
and not in the villages. So, may I
know whether this information has
been received by the Central Govern-
ment from the State Governments?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): This distribu-
tion is mostly confined either to the
deficit areas or to the urban dreas
which are normally deficit. Jt is Jeft
to the State Government to find out
the proper location for the fair price
shops.

Shri B. S. Murthy: What is the
total guantity of Burma rice to be yet
imported and before what time will
it reach India?

sm&r.:m:m:upﬂzenm
is not very relevant to the ques-
tion, nonetheless 1 shall answer it
The total quantity which was con-
tracted to be imported was § lakh
tons. Besides that, we are getting





